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CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH. 

O.A. No. 302/2005 

DATE OF DECISION: 06.12.2005. 

Sri Ashim Debnath 
	 APPUCANT(S) 

ADVOCATE FOR THE 
APPUCANT(S) 

Mr. H. Rahman, Mr. R.S. Thakur, 
Mr. A.M. Ahmed, Mr. S.K. Singh 

..VERSUS - 

U.O.I. & Others RESPONDENT(S) 

Mr.J.L. Sarkar, Railway S.C. ADVOCATE FOR THE 
RESPONDENT(S) 

THE HON'BLE MR JUSTICE C. SIVARAJAN, VICE CHAIRMAN. 

THE HON'BLE 

Whether Reporters of local papers may be allowed to see the 
judgment? 

To be referred to the Reporter or not? 

Whether their Lordships wish to see the fair copy of the 
judgment? 

4: Whether the judgment is to be circulated to the other Benches? AN 
1) 

Judgment delivered by Hon'ble Vice-Chairman. 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

Original Application No. 30212005. 

Date of Order: This the 6' December 2005. 

The Hon'ble Mr. Justice C. Sivarajan, Vice-Chairman. 

Mr. Ashim Debnath 
Sb - Late Umesh Chandra Debnath 
New Colony 
P.O. - Lumding 
Dist. - Nagaon (Assam). 	

Applicant 

By Advocates 	Mr. H. Rahman, Mr. R.S. Thakur, Md. A.M. Ahrned 
and Mr. S.K.Singh... 

- Versus - 

The Union of India, 
Represented by the General Manager, 
N.F. Railway, Maligaon, 
Guwahati? 11. 

The General Manager, 
N.F. Railway, Maligaon, 
Guwahati- 11. 

The Chairman, 
Railway Recruitment Board, 
Guwahati Station Road, 
Guwahati -1. 

The Assistant Secretary for Ch airman, 
Railway Recruitment Board, 
Railway Station Road, 
Guwahati - 1. 

Respondents. 

By Mr. J. L. Sarkar, Railway Standing Counsel. 
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SJVARAIAN. 1. (V.C.) 

Heard Mr. A.M. Ahmed, learned counsel for the applicant 

and MrJ.L. Sarkar, learned standing counsel for the Railways. 

The applicant applied for a Group 'D' post pursuant to an 

advertisement (Annexure - HI) of the Railway Recruitment Board 

dated 28.06.2003. It is the case of the applicant that he had passed 

the departmental examination conducted on 09.11.2003 and also the 

physical efficiency test on 10.05.2005; he was called for verification of 

documents on 11.06.2005. His grievance is that he had not been 

called for medical examination. It is stated that the applicant had 

made representation dated 02.09.2005 (Annexure - VII(A)) before the 

3rd respondent, but no reply has been received. 	- 

According to the counsel for the applicant in view of the 

fact that the applicant had passed the written test, physical efficiency 

test and also produced the documents for verification, he is entitled to 

know the result and as to why he was not selected. 

Mr. J.L. Sarkar, standing counsel for the Railways submits 

that the 31  respondent will consider the representation (Annexure 

V1I(A) and intimate the result to the applicant without delay. 

In the circumstances, I am of the view that this application 

can be disposed of at the admission stage,itself. Accordingly, there 

will be a direction to the 3rd respondent to dispose of the 

representation (Annexure - VII(A)) and intimate the result to the 

applicant within a period of one month from today. 
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The application is disposed of at the admission stage itself. 

The applicant will produce this order before the 3" respondent for 

compliance. 

(C. SIVARI\+JAN) 
VICE CHAIRMAN 

/m b/ 
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O.A. ID. 

Sri Ashirn Debnath 	... Applicant 

—vs.. 	 - 

Union of India & Ors...... Respondents. 

The humble applicant belongs to Yogi community 

which is recognised as other backward class. 

•.Annexure-I, page-li 

The humble application applied for Group(D' 

post as advtsed by the Railway Recruitment Board pu b.  

lished on 28.6.2003. 

Annexure-Il, page-13 

The applicant called for written examination 

on 9.11.2003 
Mnexure.-IV page-14 

The applicant was called for physical efficiency 

test on 10.5.2005. 
Annexure-V page 15 

The applicant was called for documents verifi.. 

cation on 11.6.2005 

Annexure-VI page 16 

The application by the petitioner for the pvaed 

\— 	the allowing him for medical examination(Text). - 

Annexure-VIII A & B 

page 1-J.8 
& 

page 19-20 

FAlcd b 

(amhar&r' ;Lkur) 
Advocate 
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IN THE CENThAL ADMINISTRATIVE TRIBUNAL : GUWAFLATI 
• 	 BEI'CFJ AT GLJWAHATI. ••  

(An application under Section 13 of the Adninistrative 

Tribunal Act, 1985) 

• 	 O.A. NO. 02_/2005 

W. Ashirn Debriath 

Applicant 

-versus- 

The Union of India & Ors. 

eat Respondents. 
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IN THE CNTRAL IMINISTRATIVE TRIBUNAL 	- J 
• 	 GIJWAHATI BRANCH AT GUWAHATI 

31  
( An application Under Section 19 of the 

Administrative Tribunal Act, 1985) 

O.A. NO. 30 	/2005 

Mr. Ashim Debnath, 

S/o Late umeshChandra Debnath, 

New Colony, 

P.O.-Lumding, 

Dist-Nagaon (Assam). 

APPLICANT 

-Vs.- 

The Union of India, 

• 	 represented bi the General Manager, 

• 	 N.F. Railway, Maligaon, 

	

• 	Guwahati-il. 

The General Manager, • 

• 	 N.F. Railwaj, Maligaon, 

Guwahati-li. 

The Chairman, 

Rail'4ay Recruitment Board, 

Guwahati Station Road, 

Guwahati-1. 

• 	 4 9  The Assistant Secretary, 

	

• 	for Chairman, 
• 	 • 	Railway Recruitment Board, 

Railway Station Road, 

• 	Guwahati-1. 

RESPONDENTS 

- 	• 	 Contd... 2/- 	- 



.. 

PARTICULARS OF THE ORDERS AGAINST 

WHICH THIS APPLICATION IS M1DE : 

/ 	.. 
The application is made against 

the representation dated 21-9005 filed 

by the applicant/petitioner for not calling/ 

allowing him to appear before the medical 

test/examination in spite of fulfilling 

the requisite qualification for the 

Group 'D' post as per Employment Notice 

No.1/03. 	. 	 . 

JURISDICTION OF THE TRIBUNAL : 

The applicton declares that the 

subject matter of the application in which 

the applicant seeks relief is within the 

jurisdiction of this Hon'ble,Tribunal. 

LIIITATION : 

The application further declares that. 

the application is within the limitation 

period prescribed under the Act. 

FACT OF . THE CASE : 

That the applic 5ntis a citizen of 

India and is the resident of New.  Colony, 

P.O • -Lumdirig, P.S. -Lumding, Dist-Nagaon,Assain. 

The applicant begs to state that he 

hails from a very poor family, comprising 

mother, one sister and one brother. 

and he also belongs to the Yogi 

Community, and the same is recognized as 

Contd... 3/.i. 
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Other Backward Classes. The applicant after 

the death of his father late Sri umeshChandra 

Debnath could prosecute his studies till Class DC 

standard. After the death of his father he was 

compelled to leave his studies on account of 

financial hardship. 

A copy of the Caste Certificate 

and School Certificate studying in 9th 

standard as issued by the Head Master 

B.M.B. High School, Lumding, is Annexed 

herewith and marked as Annexure-I & II 

respectively. 

I 

a 

(c) 	That the applicant begs to. state that 

Railway Recruitthent Board published as advertise-

ment on 28-6-2003 in the Employment Notice 

No. 1/03 whereby the applications were invited in 

the prescribed format from the '.eligible candidates 

for Group IDI post i.e. Trackman/Khalashi/He].Per etc. 

• 	 A photo copy containing important 

points of the advertisement dated 28-6-200 .3 

is enclosed herewith as marked as 

• 	 Annexure-Ill. (a) 	That the applicant begs to state that 
the humble applicant duly filled his applic ation 

along with necessary testimonials and after due 

verification your humble applicant was 

COfltd.. 	4/- 



-I 

if 

called for written Examination on 9-11-2003 

bearing Roll Nthnber 44039283. 

A copy of the Call letter 

of Written Examination isas enclo-

sed herewith as marked as Annexure-IV. 

(e) 	That the applicant .begs to state that 

the humble applicant duly passed the Written 

Examination held on 9-11-2003 as pubished in 

the R.R.B. Notice Board. 

• 	(f) 	That the applicant begs to state that 

the Railway Recruitment Board vide its letter 

dated 10-05-2005, the Assistant Secretary, for 

the Railway Recruitment Board called your humble 

applicant to appear before the Physical Efficiency V  

Test to be held on 116-20 05 at Maligaon Railway 

• 
V 	Standium at 6100 A.M. 	 V .  

A copy of the call letter for 

physical Efficiency Test dated 1052005 

• 	 • is annexed herewith and as marked as 
V 

Annexure-V. 	V  

V 	 • 	 ( g) 	That the applicant begs to state that 

V 

	

	 Railway Recruitheflt Board vide its letter 

dated 11-6-2005 declared your humble applicant 

• 	physically fit and qualified in the physically 
V 

V 	Efficiency Test and the humble applicant was 

• 	• call for the verification of original Certificate 

Contd.. 5/- 
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and TestimonIals on 13-6-2005. 

A copy of the letter for 

document verification dated 11-6-2005 

is annexed herewith as marked as 

Annexure-VI. 

(h) 	That the 'humble applicant begs to state 

that after due vérific2tion of the original 

documents and other testimonials the humble 

applicant was waiting for the Call for medical' 

examination for the post of Trackrnan/Khalasi/ 	' 

Helper II. The Railway Recruitment Board duly 

checked, verified the docuthents along with attested 

photo copies as per rules. 

Ci) 	That the humble applicant begs to state 

that after due verification of the testimonials 

and documents - the list of empanelJed candidates 

who fulfilled the eligibility condition as laid 

down employment Notice No.1 of 2003, was published 

Employment News dated 6-12, caused sudden shock 

and surprise that after going through the employment 

news in its issued dated '6 to 12 August, 2005, 

your humble applicant did not find his roll number 

in the list suàcessful candidate as published 

in the employment News in its issued dated 6 to 12 

August, 2005, for the reason best known to your 

authority. 

Contd.. 6/-. 

I 
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That the humble applicant begs to 

state that your humble applicant did 'not fn6 

his roll number in the list of successful 

candidates as published in the Employment News 

in its ssue dated. 6 to 12 August, 2005 although• 

the applicant successfully corpleted written 

examination, Physical Efficiency Test and also 

• - 

	

	 he was qualified in document verification conduct- 

ed In the office of R.R.B., Guwahati.. The applicant, 

• 

	

	 in spite of possessing his due qualification for 

the post ofGroup 'D' (Trackmán/Ihalasi/Helper II) 

• did not find place'In the list of succssful candidates 

qualified for the Medical Efficiency Test, for the 

reason best know to the respondent authority. The 
• 	. . 	

applIcant, however., wanted to. know the reason as to 

• 	 why he has not been qualified for Medical Examination 

• 	 but the respondent authority failed to give a 

• 

0 	
satisfactory reply in his query. 

That your humble'applicant begs to, 

state that being aggrieved in such cIrcumstances 

and greatly effected due to such irregularities 

your applicant submitted a.representationon 

21-9-2005 before the respOndents authority 

	

• 	• highlighting his gréavance. The humble applicant 

submitting representation pointed out the 

Ccntd.. 7/- 

I01 
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the Irregularities in omitting his roll number 

in the result as published in the employment 

News in issue dated 6 to 12 August, 2005. The 

respondent authority did not. give any information 

your humble applicant for not empannelling him 

for medical Examination. 

I 
A copy of the. representation 

dated 21-9-2095 byRetd. with A/D. is 

annexed herewith and marked asAnnexure-VIIA 

& VII B respectively. 

(1) 	That your humble applicant begs to state 

that the respondent Authority did not disposed. 

of the representation and simply siting tight 

over the issue. 

That finding no other alternative and 

seeing no hope of a positive response from the 

respondents, the humble applicant has no other 

alternative but to file this application before 

this Hon'ble Tribunal for redressal of his grievances. 

That this application is being filed 

bonafide and for the ends of justice. 

(5). 	DETAILS OP REMEDIES EXHAUSTJ) : 

The humble applicant declares that he 

has exhausted all the departmental remedies 

which were available to him within thç department. 

Cóntd..- 8/- 
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I 
MATTERS NOT PREVIOUSLY PILEP OR .PENDING 

BEFORE ANY COURT OR TRIBUNAL : 

• 	 The humble applicant further 

declares that the subject matte.r against 

which the applicant seeks remedy is not 

• 	 pending before any. Court or Tribunal. 

RELIEF SOUGHT ; 

In view of the facts and ciEcirnst-

ances mentioned above, your humble applicant 

prays for the following relief :- 

To allow the humble applicant to 

call for medical Examination for Group 'D' 

post in respOne to Employment Notice 

NO.1/03. 

GROUNDS OF RELIEF WITH LEGAL PROVISION : 

(a) 	For that action of 	respondents 

authority for not calling your humble. 

applicant is highly issued improper and 

unjust t6 the cause of the applicant. The 

applicant has duly qualified in all the, 

proceeds' before the Railway Recruitment 

Board. The applicant while filing 

• 

	

	 application for' the post of Trackman/ 

Khalasi Group 'D' post was required to 

• 	 complete the formalities viz, age, 

qualification, document verification was 

necessary which was humble applicant have 

Contd.. 9/- 
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qualified before filing his application for 

Gioup 'D' post. 

(b) 	For that when the humble applicant 

have fulfilled'his due qualification itis 

the legitimate expectation of the applicant call 

for medical Examination/Test like that of other 

candidate who appeared for the same. Thus not 

calling the humble applicant is highly illegal 

and improper in the eye of law. 

(9) 	INTERIM RELIEF PRAYED FOR : 

During pendency of the original applicat-

ion your humble applicant prays that on direction 

may be issued to keep a post vacant for applicant 

and the respondents authority may be directed that 

the select list of the successful candidate may 

not be published without the leave of this Hon thie 

Tribunal. 

(10).. 	PARTICULARS OF BANK DRAFT/POSTAL ORDER : 

Indian Postal Order N6.26-311-6-60 Dated 22Iie3 

fot Rs.50/- (Rupees fifty) only payable at Guwahati 

in favour of the Registrar, Central Administrative 

Tribunal, Guwahati. 

Coritd... 10/- 
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VERIFICATION 

I, Shri Ashim Debnath, $10  Late Umesh 

Chandra Debnath, residing at New Colony, P.O.- 

Lumding, P.$.-Luxnding, Dist-Nagaoñ, Assam to 

solemnly hereby affirm and declared as follows :- 

That, I am the applicant in the 

accompanying application and I do hereby verify 

and state that the statements made therein are 

true to the best of my knowledge, belief and 

information. 

And I sign this verification on this the 

th day of November, 2005 at Guwahat. 

4a\kv4 QM- 
DECLARANT• 
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RAILWAY RECRUITMENT BOARD : GUWAHATI 
STATION ROAD, GUWAHAT1- 781001 

	

S . 	 S  

APPLiCATION FORM 
(lb be filled by the Candidafe in his/her own handwriting) 	 A 

S. 	 (V 

_JjEmp1oyment Notice No. : 0i.of 2003 (Indicative) .' 	 .- 

DA'I'E OF41 UBL1CATIOI: 28/06*/2003 
DATE OF CLOSING: 	28/07/2003 

Applications are invited in the prescribed format enclosed (to be neatly typed on good quality A-4 / foolscap sizc\paper using one 

side only) from eligibleindian nationals for the following temporary posts, likely to be permanent, in the North East Fçonticr Railway. 

Appliations complete in all respects along with required enclosures should be sent to the ASSISTANT SCRETy,, RAILWAY 

RECRUITMENT IOARD, STATION ROAD, GUWAHATI 781001 ASSAM by ordinary post only so as to reach the I3oad S office on or 
before 28/07/2003. The applicaiions can also bepi 6 1Feplcai kept in the RRB of up to 17:00 hours of28!0712003. A• 
specialrelaxation of 15 days will be granted for the candidates of Andaman and Nicobar Island. 

' 
.o 

NAME OFHE 
POST AND 

SCALE OF PAY 

. 
DlvlsIon/ 

Unit 

VACANCI ES .., -. AGE IN 
YEARS 

01-07-2003) 

Medical 
Standard 

r 	s 
Employment 

- 

UR SC ST 

- 

OBC 
- 

ESM TOTAL 

Lngiiieering Dept, 

Rs.26I03540/. 

TSK 192 76 114 127 127 636 18-33 B- I Rs. 4045/- 

LMC 16B 68 102 113 1 	113 564 

RNY 92 36 54 60 60 302 

APDJ 100 41 61 68 68 338 

K1R 221 88 132 147 147 735 

Mechanical Dept. 
Khalnsi/ I lelper 	II 

Dy. CSTE/MW/ 
MLG 03 _.L. 02 02 _2._ 10 

18 - 33 B - I 

I  

Rs. 3952/- 

LMC 06 02 04 04 04 20 
01 AI'DJ 04 1 	02 03 03 03 IS 

RNY 04 02 03 03 03 IS 

KIR 04 02 03 03 03 15 

S & I Dept. 
KliuInsl / I lelper . II 

NGC Diesel Shed 
LM(1 l)lvlslott 

10 01 oc 06 06 IX - 33 B - I Rs, 3952/- 

Rs. 2550-3200/- GuY Coaching 
05 02 03 03 03 

V 	

16 

N.J I' Carr. And 
Wagon, KIP. 01 01 02 02 02 08 

SGUJ i)iesel 
Shed, KIR 01 01 02 02 02 08 

MLDT Diesel 
Shed, KIR 02 01 01 02 02 08 

Educational Qualification 

For all Categories : Class VIII passed. (Physically handicapped persons are not eligible). 

EXAMINATION FEES: 

For SC / ST I ExSM : No examination fees. 

For General / OBC candidates: Rs. 40.00 (Rupees forty) only (inclusive of postal charges) in the form of IPO / Bank Draft. 

The examination fees / Postal charges arc non-refundable. It should be paid in the form of a crossed Demand Draft of ay Nationalized 
Bank or Crossed Indian Postal Order (made on or after the date of publication of this notification b Ut beforo the closing date of receipt 
of application) drawn in favour of "RAILWAY RECRUITMEN1 BOARD, GUWAIIATI". The Bank Draft should be payable at 
"GUWAHATI" and. lPO should be payable at "GPO, GUWAJIATi". .IPO/DD obtained earlier to the date of pubiication of the 
Employment Notice or after the closing date will not be accepted. 

Tills ADVERTISEMENT CONTAINS IMPORTANT: POINTS ONLY. FOR MORE DETAILS PLEASE REFER TO THE 
EMPLOYMENT NEWS DATED 28/06/2003. 

CHAI*MAN 
RAILWAY RECRUITMENT BOARD 

CuwAI1ATI7gIOOg: 

/ 

•1 



 

 

 

I 

C- ? 

IN 



RAILWAY RECRUITMENT BOARD - GUWAH/TI 
STiVI'I?N RQAD GUWAIIATI-781 001 

CALL LETTER FOR PHYSICAL EFFICIENCY TEST 
No..RRB//4 1/tO. 	 S 	 Date: 10/05/2005 

To,  By REGISTEREJY POST 
ASHIM DEBNATH 
C\O LAXMl DEBNATH NEW COLONY 
QTR NO D47/A P0 LUMDING NAGAON 

NAOAON ASSAM Pin - 782447. 

** 
RoilNo.: 	44039283 	

IMI)Oi(TANT 
 

• PASTE\kOiR 
RECENT S1G1JED. 

Sub.: Recruitment/Selection for the post of Group - U under 	 PHOTOG1APH 
Category No.01 of Employment Notice No. 1/2003. 	 HERR 

. 5 

With reference to your application for the post mentioned above, In responeto the 
Employment Notice cited, you are hereby advised to report at.Maligaon Railway Stadium,on 
11/0612005 at 06 30 A M for Physical Efficiency Test 

• i: 
Criteria for Physical Eff(cIency Test: 

 

M.1p_P1indjdat.: (I) Should be able to lilt, and carry 38 kg 01 •welgtil for a distance of 100 meere in 2 
minutes In one chance without putting the weight down, and (ii) Should be able to run for a distance of 
1500 meters in 7 minutes in one chance. 

Female Candidate; (I) Should be able to lift and carry 20 kg of weight for a distance of 100 meters in 2 
minutes in one chance 'without putting thö weight down, and (ii) Should be able to run for a distance of 
400 meters in 4 minutes in one chance. 

 

This Call Letter does not In itself entitle you for. selection. 	
. 

You are directed to bring your own sports kit (dress, shoes etc.) required for the Physical Efficiency Test. 

Result of the Physical Efficiency Test will be declared on the same day and those who qualify in the Physical 
Efficiency Test will be required to report to office of the Railway Recruitment Board, Station Road, Guwahati - 1, on 
the next day at 10:00 A.M. for Document Verification. 

You should bring your orlginai Viii Standard or above Certificate issued by the competent authority for vrifiationof 
your date of birth, educationai qualification etc. You shouid also bring all of your original certificates and marks-sheets 
of Matriculation and onwards issued by the' respective Board/CouncIl/UnIversity along with experient:4, and other 
certificates, caste certificate, if any. if the originals of above certifIcates/marks-sheets have not been received from 
respective Board/Council/University, then provisional pass certificate and marks-sheets. issued by the respective 
Board/Council/University should be produced.  

You are also directed to bring the Attested Photostat copies of all original certificates and marks-sheets and other 
certificates along with the originals. 

You may be subjected to re-examination during the process of verific 
come prepared for the same. 	

ation of documents etc. and 

' 

you should 
. 	 ' 

 

Your attendance may be required for more than one day (i.e. date as mentioned above) and you should come 
prepared for that. 

Request for postponement of the date mentioned above will not be considered and no further chance will be 
given. 

If you are in service please bring "No 'Objection Certiftcat& from your employer, failing which you will not be 
considered for the post. 

Approaching Chairman, RRB and/or his Secretary directly or indirectly by a candidate or anybody on his/her behalf 
requesting undue consideration for the recruitment will render a candidate liable for disqualification. 

(For SC/ST candidates only) 
On production of this letter you are entitled to travei free by the Rallwag in Second Ciasa from NOT APPLICABLE 
Station to GUWAHATI Station and back. This pass will bo valid up to NOT APPLICABLE. 
(Authority: Railway Board's letter no.'E(NG)lI-84/RSC/122, dated 23/11/84). 	 - 

II 

14 

~, - Al ~ 

C- 	
S 	 S 



RAILWAY RECRUITMENT BOARD - GUWAHATI. 
STATION ROAD; GUWAIIATI-781 001 

CALL LETTER for DOCUMENT VERIFICATION  

No. RRB/G/41/10. 	 Date: 11/06/2005 

To, 	 H 
ASHIM DEBNATH. 	 1 
C\O LAXMI DEBNATH NEW COLONY 	 I 
QTR NO D47/A P0 LUMDING NAGAON 

NAGAON ASSAM Pin - 782447. 	 / 
RolINo.: 	44039283  
Sub.: RecruitmenUSelection for the post of Group - D  

under Category No 01 of Employment Notice No 112003 	 I 

- 

- 	 / 	I 	•, ,..i , 

As you have qualified in the Physical Efficiency Test, you are hereby advised to attend ~thel office of 
Railway Recruitment Board, Station Road, Guwahati-781001, Assam, on 13/06/2005 at 10:00 .M. for 
verification of original certificates, testimonials etc. . . . '. 

This Call Letter does not in itself entitle you for selection. 

You should bring your original VIII Standard or above Certificate issued by the competent authority 
for verification of your date of birth, educational qualificàtiOnetc You should also bring all of your 
original certifates and marks-sheets of. Matriculation and onwards issued by the respective 
Board/Council/University along with experience and other.certiflcates, caste certificate, i any. If the 
originals of above ce rtificates/ma rks-sheets have "not been received from respective 
Board/Council/University, then provisional'.pass certificate and marks-sheets issued: bythe.. 
respective Board/Cbuncil/University should be produced. 

You are also directed to bring the Attested Photostat copies of all original certificates and marks-
sheets and other certificates along with the originals. 

You may be subjected to re-examination during the process of verification of documents etc. 
and you should come prepared for the same. 

Your attendance may be required for more than one day (i.e. date as mentioned above) and you 
should come prepared for that.  

Request for postponement of the date I venue mentioned above will not be considered' and no 
further chance will be given. 

If you are in service please bring "No Objection Certificate" from your employer, failin 19 which you 
will not be considered for the post. 

Approaching Chairman, RRB and/or his Secretary directly or indirectly by ,  a candidate or anybody, 
on his/her behalf,requesting 'undue consideration for the recruitment will render a candidate liable 
for disqualification.  

9 (For SC/ST candidates only) 
On production of this letter. you are entitled to travel free by the Railway in Second 

	
NOT 

APPLICABLE Station to GUWAHATI Station and back. This pass will be valid up to NOT API 
(Authority: Railway Board's letter no. E(NG)ll-84/RSC/122, dated 23/11/84). ' 
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To 	
I 

The Chairman, 
Railway Recruitment Board, Guwahati, 
Station Road, Guwahati-i.. 	 / 

Subject: Prayer for allowing me for the medical examin 
tion and other formalities for Group 'D' post. 

Sir, 

With the reference to the subject cited 

above, I beg to state the following few lines for your 

kind consideration and necessary.action. 

That Sir, , I applied for Group D' post with 

required enclosures in response to your Employment 

Notice No. 01 of 2003 before the Assistant Secretary, 

Railway Recruitment Board, Station Road, Guwahati and an 

application submitted by me for the Group D' Post. I 

was called for written examination on 09.11.2003 bear-

ing RoilNo. 44039283 and I successfully passed out the 

written examination. 

That Sir, after being duly qualified in the writ-

ten examination I was called for physical efficiency 

test and I was directed to report at Maligaon Railway 

Studium on 11.6.2005 at 6.30 am and I successfully 

passed the Physical Efficiency Test. 

That Sir, after being qualified in the physical 

Efficiency Test, I was called for vide letter dated 

13.6.2005 to attend the office of.  Railway Recruitment 

• 3oard for verification of original certificate, testimci-

nials. And Sir, I appeared for the same and all my 

documents, testimonials were verified by your ,  authori-

ty. After verification I was waiting for a call for 

-91  ?rv~ 

	
40 



be called for medical examination that of other candi-

dates. But, it' is to my utter shock and surprise that I 

was not called for the medical examination for the 

reason best known to R.R..8 authority.. However, I en-

quired before the authority for 'not calling me for 

medical examination and the authority did not give any 

satisfactory reply to my query, and it has been informed 

to me that nothing can be done at this stage as the 

list for successful candidates qualified for medical 

eamination has already, been published. 

That Sir, my documents/testimonial were properly 

checked and verified by the authority and after verifi-

cation, when I was waiting for the call of medical 

examination like that of other candidate but I was not 

call for the same for the reason best known to you. 

Under the circumstances, it 'is a humble 

prayed before your Good-Self to allow 'me 

fOr the medical examination and other for-

malities like' that of other candidates. 

Place :- Lumding 
	 Yours faithfully 

Date - 2.9.205 

(ASHIM DESNATH) 
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To 

The General Manager, Personal, 
N..F..Railway, Maligaon, Guwahati, 	

0 

Subject: Prayer for allowing me for the medical examin-
tion and other formalities for Group 'D' post.. 

Sir, 

With the reference to the subject cited 

above, I beg to state the following few lines for your 

kind consideration and necessary action. 

That Sir, , I applied for Group O' post with 

required enclosures in response to. your Employment 

Notice No.. 01 of 2003 before the Assistant 'Secretary, 

Railway Recruitment Board, Station Road, Guwahati and an 

pplication submitted by me for the Group O' Post. I 

was called for written examination on 09.11.2003 bear-

ing Roll No. 44039283 and I successfully passed out the 

written examination. 

That Sir, after being duly qualified in the writ-

ten examination I was called for physical efficiency 

test and I was directed to report at Maligaon Railway 

Studium on 11.6.2005 at 6.30 am and I successfully 

passed the Physical Efficiency Test. 

That Sir, after being qualified in the physical 

Efficiency Test, I was called for vide letter dated 

13.6.2005 to attend the office of Railway Recruitment 

Board for verification of original certificate, testimo-

nials.. And Sir, I appeared for the same and all my 

documents, testimonials were verified by your authori-

ty. After verification I was waiting for a call for 
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be called for medical examination that of other candi-

dates. But, it is to my utter shock and surprise that I 

was not called for the medical examinatior for •the 

reason best known to R..R.B authority. However, I en-

quired before the authority for not calling me for 

medical examination and the authority did not give any 

satisfactory reply to my query, and it has been informed 

to me that nothing can be done at this stage as the 

list for successfu.l candidates qualified for medical 

examination has already been published. 

That Sir, my documents/testimonial were properly 

checked and verified by the authority and after verifi-

cation, when I was waiting for the call of medical 

examination like that of other candidate but I was not 

call for the same for the reason best known to you. 

Under the circumstances, it is a humble 

prayed before your Good-Self to allow me 

for the medical examination and other for-

malities like that of other candidates, 

Place :- Lumding 	 Yours faithfully 

Date - 29,2005 

(iSHIM DEBNTH) 

I 


